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NAGERCOILCITY MUNICIPAL CORPORATION

S. E. RAILWAY TENDER

CORRIGENDUM B SWACHH BHARAT MISSION - INVITATION OF BIDS % TPCODL
The date of opening of the ey (1 CGREE RRNEOWER CUESORHUE ASENET | TP CENTRAL ODISHA DISTRIBUTION LIMITED
Tatider Na. EAGPSouth- ) B Faitiey Nartic o 2nd Floor |D{éﬁ‘DT$t§w§?ﬁ§R§g?h%cﬂ:ﬁgg n"jﬁ;@j‘?“&.}{:ﬁ:;”;‘gh 022, Odisha
08-2022 would be 1. Invitation for bids (Double Cover System) to Engage "Manpower Outsource Agency” to supply of B MNOTICE INVITING TE NDER | '
16.05.2022 instead of Fom 20222310 202528 under Swachh Bharat Wisson i Nageroi Comoraton, T Central Ocksha Distibuion Limed Invltee on e e e e Tas | EMD | LantataTor
13.05.2022. PR-GEC 2. Bid document and other information available at (free of cost) wwwitntenders.gov.in ﬁfa Tender Description Tender Enquiry No. Cost Incl. of (Rs. | Payment of

3. Date, Time and Venue for Tender Procedures : (Rs.Cr.) | GST(Rs.)"  Lakh)™ TenderFee

I Electrification of ' '
NOTICE OF LOSS OF SHARE CERTIFICATE Submission of bids : 05052022 Thursday upto 3.00 pm 1 | UEHHsInOFF-GRID | TPCODL/P&S/ 1,60 5,000 - |07.05.2022,

i | i i . . 1000000201/22-23 ;
Natice is hereby given that Share Certificate No. 39767 for 60 equity shares Opening of bids 05.05.2022 Thursday upto 3.30 pm g;g?:;’ﬁg‘;rggﬁamnﬂ 17:00Hrs
of Rs.2i- (Rupees two only) each bearing Distinctive Mos. 33207566 to Venue : Nagercoil City Municipal Corporation Office, Nagercoil - 623001, ik Schil
33207985 and 120059626 fo 120059655 of DCM Shriram Limited, Naw . e ! { { | {
' 026 = Iy of 75 Lapio: 1 =
Delhi, registered in the name of S E SV NARAYANAN has been lost and |, e T NAGERCOIL CORPORATION 2 | Supplyof75Laptopsat | TPCODLIP&S/ 5,000 0.50 |09.05.2022
Iegal hEir Ug'l.hE-'Sha rEhDHjEF. hﬂ"."E H.pl:lllﬂdh}thﬂ DDI'I'IFIEI'Ij' t':liSELIE' IjU",.'.lliCE[E [SFEFpTET & hE .-r--m-ﬁuu o] T HIREGET LTeg EfigAn Lel, Lisumn -| DDWDD'.ng I'EE 23 . : rs

certificate(s). Any person{s) who hasihave any claim in respect of the said * MSMEs registered in the State of Odisha shall pay tender fee of Rs. 1,000/~ including GST,

share cerlificale should lodge such claim with the Company a1 its registered PUBLIC NOTICE WP s sitw e Bank of Baroda, Sangli Branch: Post Box No. | | ** EMD is exempted for MSMEs registerad in the State of Odisha.

office at 2nd Floor (West Wing) World Mark 1, Aerocity, New Delhi 110037, Mr. C Shankara Redd . 63, 39, Vakhar Bhag Sangli - 416418, Ph. No, For further details of Tenders, please visit "Tender” section on TPCODL website https:/fipcentralodisha.com.

within 15 days of the publication of this notice, after which no claim will be r. G Shankara Reddy, aged about] | fg =) Bankof Baroda 02732623058 26622908 / 267 5252, FAX :0233- | | Future communication/comigendum to tender documents, if any, shall be available on website.

entertained and the Company will proceed to issue duplicate share 69 years is the owner of Residential site 8 = IS 2620113 Emall: sanglifibankofbaroda.com =

certificate(s). Mo. 359 the layout plan approved by BOA

Place : Colmbatore N.SIVAPRAKASAM in several survey Numbers in Kodigeha, PUBLIC NOTICE M

Date : 28/04/2022 E'!.'Eﬁﬂfﬂ!llﬂnﬂp'll.lrﬂ. Kothihozghalli villa gas Re: Advance account Mr, H‘arar-an -Eaﬁ_appa Had.l.;ar T oy

Velhanka Hobli Bangalore North names as ((04410600002496 & 04410600002497) with our Sangli Branch- Eihar Ki Baat
Notice for the Loss of Share Certificates Raijiv Gandhi Nagar NTI Layout Phase |I Publication of Photographs of Wilful Defaulters.
s Bangalore 560092, Measunng easttowest | | Motice is hereby given to the public at large that BANK OF BARODA has .
EID Pﬂl"r}" I:ll"ld Iﬂ} Ltd 40 feet, north to south B0 feet, all togather | | declared the following persons as WILFUL DEFAULTERS, in terms of Ic:otmpl|:;\r(1|<5:efofRule8(t))Fc{)fIIEnfg(r)%ezmentode((jacuntydInte{est/Act 2ﬂ(302d a;ndmeg(ermzeofpovgers (;]onferredtuncilersectlont:]3(12) reatdW|Lh Rule37)fEheSecutr;]ty

Registered Office at “Dare House" New No.2, 0id 234, NSC B ; : o (RET ek - ; nterest (Enforcement) Rules issued demand notice/s on the date mentioned against each account calling upon the respective borrower/s to repay the

: = 2 ”'!EE‘E'”””E 2400 59 fEEF.. bounded by East Eanlk s/RBI's extant guidelines, complying with the due process amount as mentioned against each account within 60 days from the date of notice(s)/date of receipt of the said notice/s. The borrower/s having failed to repay
Tha Public ere herehy cautioned against purchasing or dealing in. any way '-"'“h the at':"-"? "E'TE”E“ Site No.558, West: Site No.560, North - | | prescrbed. the amount, notice is hereby given to the borrower/s and the public in general that the undersigned has taken possession of the property/ies described herein
shara certificaias. Road. South: Site No.567 & 563. He has below in exercise powers conferred on him/her under Section 13(4) of the said Act read with Rule 8 of the said Rules on the dates mentioned against each
7T ] T Sl ) o 3 =T account. The borrower/s in particular and the public in general is hereby cautioned not to deal with the property/ies and any dealing with the property/ies will be
N f c Distinctive | Distincti ] i ing Fi i ion is invi isi
ST, Y UMPARY | Folio No.| Cart. |72 et HISTUNEUVE | Dy deposited certified copy of the said property subject to the charge of PNB Housing Finance Ltd, forthe amountand interest thereon as per loan agreement. The borrowers' attention is invited to provisions
Share Holders Name no | Mo From | NoTo al Union Bank of India Bhuvaneshwari of Sub-section (8) of Section13 of the Act, in respect of time available, to redeem the secured assets.
Bhaguatprazad Trivedi TP : toan Dateof Dateof Py
EID Par Magar Branch with intention fo create Sr Namd of Borrower] Amount Os as on : Description of the
Hetal Trivedi " |EIDO13915] 28900 |173967393(173967408 16 : Branchl  Account Co-horrower/ Demand " | possession -
R (Indial Lid registered mortgage. The bank hereby calls No Guarantor(s) Legal Hei ; date Demand Notice Properties Mortgaged
Hansza Trivedi : No. aIReIy  Notice Taken
Ay parsan atie hias ary Gim in respest ol the said share catifcrie’s shouk lodge Such claim wih e ;ﬂr[yn?:fs[.x r;j;r;;?dm&n;i;h;mm T;TE T.1 Tucknow HOUILUCT | Mr. Vibhas Singh[ 17-11-2021 RS.20,10,110.281{ 27-04-2023 gll Ina(\jt ;llece /-\gld T(a(gceICUT H?tSISeEIIalcliy I_I\II?I NO-.U-“(J)‘L
y AT i : - . . | . i 0117/342429 Rupees Twent ; roun 00r, block-a, Lonverted Lanas Measuring On
Lompeny Ct 2= TIEQREr and Hanser Agenis K Fitach Pyt Lid Sawtun,, Tomer-BXmaneish § | aiact detads are Unior ek of india] | Mr Narayan Basappe Hadkar Mr. Musa Ayub Momin NHLLUG, | (orrower), Mrs. (Rupees Tontl (Symbolick Eyvant Of 2 Actes 18 Guntas Comprised I Sy. No. 169/1c Of
District, Hanakramguda, Flot Mo 3 & 32, Rd Number 1, Gachibowli, Hyderabad, Telangana ' (B ILUCT 1 i Sinah & M a s Ten . 1S .
= : ; - - L : wmwer} {E uara rltur} nita Sing rs. Bukkasagara Village, Jigani Hobli, Anekal Taluk, Bangalore
500932 within 15 days of publication of this natice afler which na dam will be enteriained and the | | Bhuvaneshwari Nagar Branch, 70 & 71, AlC 0441060000249 02171357637) - 4ana Sinah Thousand One District (converted Vide Official Memorandum Bearing No.
Company shall procead to issue Duplcate Share Certificate's. Bhaguatprasad Trivedi | | Dasrahall Village Road, Kermpapura, Hebbal, L] 9 Hundred Ten and Aln (a) (j) Sr-01/06-07, Dated- 07/08/2008, Issued By The
 Trinadi Bangalore 560024, Mob 9051938223 8.04410600002497) (co-borrower) Paise Twenty Special Deputy Commissioner, Bangalore District
- Hetal Trivedi angaiore i : Bank had t suitabl ieation to the B G b Eight Only) as on Bangalore) , Admeasuring 816.64 Sq. Ft And Bounded On
Date : 27.04-2022 | Place : Gandhinagar. Hansa Trivedi ank nad sent suitable communicalion 1o e Sorrowerr Luaranto 17-11-2021 The:- East By- Remaining Portion Sy. No. 169/1c, West By-
informing the decision of the Bank to declare them/him/her as a Feénawln%ggc;qtlop S;\/) ’\tklz 1L69/1C{y%rthNBy-1RO$ag FothBed
WILFUL DEFAULTER. As permitted by the Reserve Bank of India, Rorgaining Portion Sv. No. 169116, (eyabole) "
FORM A . emaining Portion Sy. No. c. (symbolic)
FUBLIE AH Hnun cE“ EHT _E?nk FlL‘thllﬂthE ”t-:IﬂE phﬁtﬂgfﬂphﬁ of the WILFUL DEFAULTER for the — Date: 28-0 -2U2Z, Place: UI1AR PRADESH Sdl- Authorized Officer, M/s PNB Housing Finance Limited
. : - SRS PN AP R R B information of public at large.
fbeiverey Rl Prvess for Caniorals Persanc) Hegdanars, 2076) For Bank of Baroda, o
.. Sangli Branch - DELHI JAL BOARD: GOVT. OF N.C.T. OF DEI
FOR THE ATTENTION OF THE CREDITORS OF Dt i- 25.04.2022 &,
BROWNSTONE FOUNDATION PRIVATE LIMITED AS OFFICE OF THE CHIEF ENGINEER (W) PROJECT-I i/ ( /
- RELEVANT PARTICULARS SALE NOTICE B | T T T D s
1. | Marne of corporate dettor | Brownstone Founsdation Private Limited . : ’ “ . ; - e
2. | Date of ncorporation of corporne | 1S0H2011 SHRI LAKSHMI COTSYN LIMITED (In Liquidation) Tender ID: 2022_DJB_221190_1
L. | Liquidator : Mr. Rohit Sehgal

3. | Aurthority under which comporaie | Registrar of Companies, Chenrai Registered Office: 19/%X-1 Krishnapuram Kanpur Uttar Pradesh - 208007 ~ Short Notice N.I.T. NO. 01 (2022-23) Re-invite
ehiot & ncorpicsshad | rgsisned Email ID: iamrs101@gmail.com; Contact No.: +91 701156 Mr. Rahul Nagar) B Name-of Work e | it :

— 7 i No. Putt - T f

4. | Corpoeata idantty No. / Limted | USSA00THEOT TPTCOBESS? Escalation: If the query is not re ed on the phone number above then o Tendor (%s_) (I:Irl-?;?_,) pir':;cl’lc.:_‘;scr::"l:) Tomcior

Lisbiity Idantification Mo, of Text or Whatsapp message can be sent to +21-981136322 +-nstaftation—of—Fubewetts—for-Augmentation—of—water—supply—though—501,96,594 10;04;000 27-04:2022 07-05:2022

L -::-::-rl:nm‘l-e: dph"r R : S E-AUCTION extraction of ground water, construction of tube wells rooms and laying 2022_DJB_221190_1| up to 3:00 PM

5. | Mciress of e registensd office | Challa Mall, No.108, 15t Finor Door ho, 117113, Sie ;. oo e ; oo SR water lines network in WTP complex Bawana under EE (Project) W-II
and prircipal ofice (i any) of Thayagaraya Roed, T Magar Chenns, Tami Madu-E00017, Sale of Assets under Insalvency and Bankruptcy Code, 2016 |
corponas deblor fndia Date and Time of E-Auction: 23" May, 2022 at 3:00 pm I5T to 5:00 pm I5T Further details in this regard can be seen at https://govtprocurement.delhi.gov.in/ Sd/-

6. | Insoheancy commencerment dale | Order uploaded on 26,04 2022 at NCLT Website (NCLT (With unlimited extension of 5 minutes each) ISSUED BY P.R.O. (WATER) Executive Engineer
in respect of comarate debior Cherve Bench defuered Orcier dated 28104 2002 for Last Date to deposit EMD and documents: 18" May, 2022 by 5:00 pm IST Advt. No. J.S.V. 68 (2022-23) (Project) W-III

il | riiztion i CIRF- in. cey o Corporals: Cebior Sale of Assets and Properses owned by Shii Lakshms Cotsyn Limited (in Liguidation) forming part of Liguidation Estate fermed STOP CORONA: WEAR MASK, FOLLOW PHYSICAL DISTANCING, MAINTAIN HAND HYGIENE"

7. | Estmated deta of closure of 22nd Odlober, 2062 by the: Liquidator, appainbed by the Hon'bla Mational Campany Law Tribunal, Allahabad Banch, vide order dated 1% July 2020

| ireschoericy resoilRon process 3 ; The sale will be done by the undersigned through the e-auction platform hitps:incitauction. auctiontiger.net

8. | Marma and ragistration number of | Mr. Sandeep Kumar Jain ; Reserve Price| EMD Amount | Incremental
fwn msobency professional acing |Rieg. Mo IBEAPA-DORIPNOC 74/2017- 201810446 Work o iln Bs.) ilm Fs.) Value (In Rs.) N[RMAL BUT LTD

|88 inlerrn resciubon peofeseioeal | ~ . A | Sale of units of the Corporate Debtor CIN: L45201MH2006PLC164728

9. | Address and e-mall of the inarim | Addreas - 24 Ka 1, Jyoti Nagar Jaips- 302005, Rajastan s & going concerm; (4445 14,50 1.00 Registered Office: 316-317, C 'Wing, Kanakia Zillion, LBS Road, BKC Annexe, Kurla (west), Mumbai - 400070
resoition professional, as Emaik sandeamainceiogmall.com 1, Abhaypur Unit Croras Criras Crore Tel: +91 22 61073200 » Fax: 491 22 61073201 = Web: www.nirmalbot.com

| reistenesd with $ie Boand R ) ) L o Bl : : ; " E—— = . = S Se— E—— i

o | Pk ancl o mal I b vaed o |ASESS < 54 Ka 1ol Naghs: o 0208, Faihar 2. Bewari Bujurg Unat Statement of Audited Financial Results for the quarter and year ended March 31, 2022
comespondanca wih the intaim | Email sandeepiainip@Eagrmail com B | Abhaypur Unit on a Standalone basiz 89,60 Crores | 9.00 Crores | 50.00 Lacs i ETE T e = {Rs. |r;“|-;_':5.i'_
Aol on, proResional | 5. Particulars rter en uarter ende r ende ar en

11| Last date for submission of i |91 Wiy 2022 E_LANMapur nk - S0 % Bstay. SAS0 Mies GADEUNE ) dO0TeCE Ho. | 31032022 | 31122021 | 31.03.2022 | 31.03.2021

12.| Classes of cradiors, if any, under | Mot applcatle &t present o | Abhaypur Unit - Plant '5 Machinery, Vehicles and 51.75 Croves | 5.20 Creres | 25.00 Lacs I A . | Unaudited | Unaudited | Awdited | Audited
chase b of subesecion [B5) of afher assals lEIl:h.Hllnﬂ Land and Bl.i'lﬂlrlﬂ] 1  Total Income from Qperations _ 108230 | 181.70 | 24979.90 | 803550
imanm resclution prolessionsl - - - Exceptional and/or Extraordinary items)

13, | Narmas of soivency Professonels| Not appicabie ot preser F | Rewarl Bujurg Unit - Land & Building, 24.10 Crores | 2.40 Crores | 25.00 Lacs 3 Net Profit / {Loss) for the period before tax (after | T496.40 | 360 | 37920 | 1562.70
icderified Lo act as ALfrised G | Rawar Bujurg Unit - Plant & Machinery and other 39,20 Crores | 4.00 Crores | 25.00 Lacs | Exceptional andjor Extraordinary items) | . | I N .
Represantstive of credion in a asgats 1E“Em““ Land and Building) 4 Met Profit [ (Loss) for the period after tax (after 137542 13.60 351,92 1,280.91
ciass {Three names for aach class) | ; - Fioe _ Exceptional and/or Extraordinary items) _ _ _ _

14| 30 Relevant Forss and Wb . g b granar e ioads H | Malwan - Denim Linit - l'-ﬂ““ Tg:'”'“ﬂh . 41.50 Crores | 4.15 Crores | 25.00 Lacs 5 Total Comprehensive Income for the period 137557 13.84 35103 1,281.88
(b} Detats of auorize Physical Address — NA (Including Land & Building of Residential Area) [Comprising Profit / (Loss) for the period (after tax)
reprasantstves aro avalabla st | wwmmm (and Other Comprehensive Income {after tax]] . o . — — . ,

1. E-Auclion will be conductad an “AS 15 WHERE 157, "A5 15 WHAT 15" and "WHATEVER THERE 15 BASIS" through approwed & | Paid up Equity Share Capital 3,150.00 3,150,000 3,150.00 3, 150,00

Notice is hereby given that the National Company Law Tribunal, Chennal Bench has service proviner M1 E-procurement Technolooes Limiled [Bucson Tiger), = T HEISE:].J;S Iﬂ:;.:{!]lludmg ﬂﬂnguau-;m Reserve] ' Y3000 | (1045500 | 130.00 | (233.50]

ardered the commencement of a Corporale Ingolvency Resolution Pracess of the 2. THE COMPLETE AND DETAILED INFORMATION ABOUT THE ASSETS OF THE COMPANY ARE AVAILABLE I THE & T Net worth i 378000 | {90450 | 378000 | 382710

Brownstone Foundation Private Limited on 25.04 2022 i.e. Insalvency "E-AUCTION PROCESS DOCUMENT" AS ANMEXURE -1 TO THE DOCUMENT, WHICH 1S AVAILABLE ON THE WEBSITES ok | | e i bt | B Lo il | Akl | el o A

commencement date, the copy of order was uploaded on 26.04, 2022, i.&. hitps:finciauctionauctiontiger.net. THIS SALE NOTICE MUST BE READ ALONGWITH THE “E-ALCTION PROCESS 9 | Paid up Debt Capital [ Outstanding Debt . 12,491.00 | 12,431.00 | 12,491.00 | 14,201.00

The creditors of Brownstone Foundation Private Limited, are hereby called upon to DOCUMENT” TO GET THE COMPLETE INFORMATION. 10} Debt Eq Llll.'!ll' Hatio _ 1.90 | 193 | 1__.Elj_ _ _!.E_E‘-_

submit tFeir Chaims with proof on or before 9th May, 2022 1o the Interim Resolution 3. The Compless E-fuction process dacument containing detals of the Assats, online e-auction Bid Form, Declaration and 1 E,arnlngs Per Share [of Rs. 10/~ eachi

Prolessional at ihe acdress mentioned against entry Mo, 10, Undertaking Form, Genesal Terms and Condifions of gnling auclion sale are available on websiles 11, Basic, ' 37| o064 T 107

The financial creditors shall submit their claims with proof by elecironic means only, https:iinchawcion aucticrsgar.net and hitp:fwww.shriisikshmiin | Contect - Mr. Ramorasad t +31-535 1506834 | (70-51 200585 7. Diluted ' B LA D04 | 6 | 307

All pthar creditors may subimit the claims with proofin person, by post or by electronic & G351606034 ramprasadilavcsontigernel | nena gyaniiauctiantigernet’ supportilaucticatgernet [Ongeing to the link T3 ol el e = . - .I-Q'IEE-EI f S TEIA'I:II-:I ! Maae

means. ; i : : hitps:inchauction.auctiontiger.nat) imerasted biddars will heve to search for the mantionad company by using eithar ane of the i< Debenture Redemption Reserve | LG, | | weh! | - T

Submission of false or misleading proofs of claim shall atiract penalties. _ twa ogitions, {1 1Goenpany's name [ Shi Lakshmi Cotsyn Limied), or by, (11} Stabe snd propary type) 13 { Debt Service Coverage Ratio . 1.93 | 035 | 0.72 | 1.19

Date: 27.04.2022 ___ Sandeep Kumar Jain ab Incasethens is al-keas) one Egible Bukder for Block A, Bie e-auction of all siber Blacks [from Bt H) wid stand cancelled; 14 Interest Service Coverage Ratio _ 16.66 | 135 | 1.70 | 241

i s HIVOES/TAY EOAAAEH e L Aol Py B) Incasathanais at-laast one Eligible Biddar for Block B, the e-auction of Biocks (C & D) wil stand cancellad: 15 Assets Coverage Ratio _ T53 | 747 153 | 743

] Incasathare is at-leastone Eligible Sdder for Block E. the e-auction of Socks {F & &) will stend cancaled; 16 Cumrent Ratio [ 04 FRTE 204 ] 1.97
d)  Imgase thare (s np Eloble Bidder for Siock 0, the e-auction of Bleck C wil stand cancelled 17 { Lnng Term Del:ul: t-:u 'y'l'ﬂ[kjl'bg Capn‘al F!atm- _ _ _1-?1 _ 212 | 2.7 _ .13
&) Incase e is no Elgbe Bidder for Biock &, Ihe e-auction of Block Fwill stand cancelked 18 Total Debts to Total Assets _ 063 | 068 | 63 | 056
66 l M PO RTANT 1} Incase, the bidding far any block (25 specified in 3a) ko 3(F is cancaliad, than tha eligiols Biddars who hava submitted Seir bid 18] Current Liability Ratio 0.16 0.16 0.16 0.16
documents for such biockis| shall be informed about cancellation and al such Bdders shall have an aption o revse ther bid 707 Debtars Turnover [ 537 | E9E | T34 | 390
. . . documents and Sk EMD and paricipate in the bidding Sar alher available Bincks 25 the case may be. provided thay canfirm [ha 711 Bad Debts to A R ble Rat [ NA | NE | NA | M,
Whilst care is taken prior 5ame in writing within 2 Twa) days fram the date of recaipt of information aibout canceilaticn of bids from the Liguicator end pay the 'Bad Debts to Account Receivable Ratio® . . . .
Dadanicn EMD, # ary, However, nofreshbid | EMD Tor paricipation in biock Alo Block H, shall be entetained alter 18TH May 2023 12 Inventory turnover * . NA | NA | MA | h#s
to acceptance of 4. The intending bidders, prar to submitting their bid, should maka their indapendent inquinies regarding the e of proparty, dues of 43 Operating Margin % _ 9% | L b3% | 4%
advertiSin co it iS not local taes, electicity and water charges, maintenance charges, if any and inspect the propany af their own expenses and satisfy 24 Net profit Margin® ™ i 124 6%
g py’ lhemsetvas, The progartas mantionsd abava can be inspected by e prospectiva bidders at the sile with prior appoingment,
pOSSible to Verify its contacing B Rahul Nagar: 7011568767, Notes to Audited Financial Results for the quarter and year ended 315t March, 2022
. 5 The intending bidders are requined 1o deposit Eameast Money Depesil (EMD) amoun! either theough DDMEFTIRTGS in the 1. Thie abave is an extract of the detailed format of quarter and year ended financial results Tiled with the stock exchange in aceordance with
contents. The Indian #Emﬁggl.rs”mﬂugﬂr‘ﬂﬁgsﬁmfgmIH I}'E;%fgﬂﬂ.ﬂﬁmﬂﬂg&%ﬁmﬁ1&;'*'1gnﬁank LimilEﬁdgﬂégunﬁ Fequlation 52 of SEBI [Listing obligations and Discloswne Requirementst Regulations, 2015 (the 'Listing Regulations, 20157, as amended and the
HIY e 68, b SUSTENG LOX 1, LAINgaon LR a O L Thon 2y - Accounting Standards spedified under Section 133 of the Companies Act, 2013 read with the Companies (Indian Accounting Standards) Rule,
EXpreSS Limited cannot Eaminll'.a Ean’a I:HES!-IRI :_-!-HSI:H::E;DTEYHEL!-'II'I'ED IN LISUIDATION” or give 4 Bank Guaramiae for the EMD Amount as per 2015 a5 ;:':-rlmded anm}-ll:lp relevant provisions of the Eumpaniﬁpﬁﬂ 2013, as applicable panies | s
H t al int ele E-Auchan d n. 2 ; [ ! - : ; :
be held reSponS|b|e for o T?l:?:lm:ngml;-wmer;gj:ﬁg&mﬁ ||1|3T':3F:‘ﬂ'¢“'3'3 rI:;:: ELE?:;;E;E Cuiranted and Fosqusst Lutier foc pirticeation it 2. The afafel:a:g rﬁggsgﬁ _r:ﬂ;azrelwmd and recommended by the Audit Committee and subsequently approved by the Board of Directors at
CrL with § 111 Prooe bt : A A 5 its meeting held on 27th April,
such Contents, no.r for any Eﬁiﬂ%ﬂ%’:&?ﬂ:ﬁﬂﬂ%ﬁjg”a,"] E&ﬁﬁ?ﬁuﬂ @m:ﬁ?ﬁﬁﬁgﬂgﬁrﬁi [at';giﬁ;ﬂﬂiui 3. For the other line iterni_re{erred in requlation 52 {4) of the Listing Regulations, pertinent disclosures have been mads to the Stock Bechange -
loss or damage incurred Dediaraion by Bidder. a5 per Arnasura IIL, the formats of thase Annasuras can be Sakan fom the Completa E-Auction pracass B5E Limited fweew. bseindia.com)and can be acoessed an the Company's website (www.nirmalbot.com).
. document. These documenits shauld reach the office of the louidator or by E-mall, at the address given betow before 5:00 PM of 4. The board apgeoved and taken on records, transfer of 100% eguity shares nduding s rominees) held by Highway Concessions One Private
as a result of transactions 18" Ha% 2022. The Name of tha _u]gll:lu Bidders will be determned by the Liguidator to paricipate in e-auction on the poral Limited in the Company to Galaxy nvestments Il Pte. Ltd, on 17th December, 2021,
with companies associa- :;gP;h L:Eidé'“" auctiontiger net). The e-aucion sandce provider (Auction tiger) will provide User  and password by emai ta §, The Company has not received any complaints from the investors during the year and hence, there were no investor complaints outstanding
. N } ) ] o ) o ) ) ] at the beginning and at the end of the yeas
tions or individuals 7. n Huﬂ-at‘n?“' Eatfd'“;-:'“'ﬂ 5?'“”Er5£|higmhﬂ;fﬁﬂjgﬂ E‘EIL:'::“JW-WE:FE:;!I"'I"E ""i‘rli automatically ged E*ﬂme'jnfﬁ” E. The dedinitions of ratio/ farmulas used for actual computation are as follows:
tal ta d RTINS LR T F':H Bs0n. The tiider Wie subn & hignest bvd amount \nct Delow e resane F'""’E"ﬂ", UIGIPER TR Dabit Equity Ratio = Total Debt by way of NCDs | Equity {incl. Quasi Equityin the form of Promator’s Loan/CCD)
advertlsmg In its newspa- -!-“_J’..:::jum pm;gf: =hall ba dedared 35 the S#E?EEIUI Eliider and a commuication {0 Mat efiect wall be ssued timugh slsctranic Debt Service Coverage Ratio = {Profit before interest, Depreciation and Tax) f{interest an NCDs + Principal Repayment of RCDS)
. . g which shal be susjaot to approval by the Liguidator, _ Cap : szl :
pers or Publications. 5, The EMD of the Successiul Bidder shall be resined towsards pan sake consideralion and e EMD of unsiccesshd bidders, wha Initesest Service Coverage Ratio = (Prafit before interest, Deprediation and Tax)/ (Intesest an NCD).
We therefore recommend hawe particpated in the bidding procass. shall be refundad. The EMD shall not bear any inbarest. The Liquidator willissue a Latter of Assel Coverage Ratio = ([(Total Assets-Intangible Assets)(Curvent Liabdlities-Shar term debtl)Total Debt Obligation) excliding promotors
Intent (LOH) 1o the Successhd Bidder in acoordance with tems specsied under E-auction process dooument ard the Sucoesstul CCh.
th at readers make Biddes shall hava fo dapoesil the batanca amount [Succassiul Bid Amowunt - EMD Amaund) within 30 days onissuancs of tha LO| by Current Ratio = Total Cumrent Assets! Total Current Liahilities
: . the: Liguadaler. Defaut in depesit of the balance amaunt by the successiul bidder withi the time limit a3 mentianed in the LOwiould Long Term Debt to Working Capital Ratio = Non Current Bomowings {excluding Quasi Equity in the farm of Promotor's Lean/CCD and including
necessary Inqu Iiries ur-‘;aii:ll‘:ullurecflhe_umru a'nn.nll:laumlu_l:l rE".'IDhﬁn','DIIjlar Amiaunt] by the Euul:-ass[uIEqu:la.r. 2 Current Maturities of Long Term Debth/ (Current Assats less Current Liabilities exduding current Maturity of Maon Current Bormowings)
before sendin an 9. The Swccesshl Bidder shall bear the epplicaible stamp duliesfransfer charge, feas eic. and &l the locel {exes, dulies, retas, Tatal Debts to Total Assets Ratio = Tatal Debt (exduding Quasi Equity in the form of Promotor's Loan/CCD) Total Assets
_ g any ﬁsessn‘ﬁlrmmf f&*s"llrlm ff*lme'ﬂm"‘ﬂ propestyputan fﬂ:"ﬂ" . : Current Liahility Ratio = Tatal Current LiabilitiesTotal Liahilities
monies or entermg Into 10 HI_:EEéﬂﬁ;ﬂ;géi’uﬁﬁI'#L”ﬁﬁﬁ';;’g:ﬁt}:ﬁt;r# m’gﬁ?ﬁ?&jﬂﬁﬂqmﬂﬁﬁfm ta o wilhdraw Debtors Turnaver = Revenue from Dperations/ (Trade Receivalble +Annuity receivabled dassified under Other Financial Assets))
any agreements with 11. After payment of the enre sale considaraton, the sale cerifcalelagreement will be susd in the name of the successhl bidder ﬁ%ﬂfggﬂtyfﬂ‘tﬁ:ﬁ _=P':Ll?ﬁr_:1:j"}?:ﬁg$!rgtlg};ﬁ%ﬂ?:#gghmm'n"ﬂl iterns - Other IncomelRevenue from Operations™ 100
: : ordy and wil nol ba issued in amy atharnamea., i . = : . : : ; :
ad\{ertlsers or O’[hGI’V\!ISG 12. Tie zaie shall be subject sa provisions of Insclvancy and Banknuptcy Cade, 2016 and regulations made thereunder, aJ:I?::t:?erlg Ehanig:z:‘s and inventary in the company, Hence, Bad Debis to Account Receivable Ratio and Inventory Turnover ratios are not
aCtlng .On an advertise- 13, E- puction date & Time ; 237 Way, 2022 from 300 p.m 42 5.00p.m. (with unkmiad exdanaionaf S minues each) gd- 7. The results for the quarter and year ended 31 March, 2022 are available on the the Stock Exchange - BSE Limited (www_bseindia.com)and can
ment In any manner Rohit Seh o be accessed on the Campany's website {www.nimalbotcom).
gal, Liguidator : ; : . .
. Dale * 28 04,2022 ! ; E. Previous year figures have been re-grouped, re-worked and re-dassified wherever necessary, to make them comparable with current
whatsoever. Registered Place: Gurugram 11 Regn. o IBBIIPA.D011P.PODS2BZ01T-2018/1095 peAnpaadnoums:
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